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the pressures that are being exercised by the
vested interests both in agriculture and in
industry. 1 hope, Sir, very soon it will be
"possible for the Government to come out
with a policy statement and at least to assure
his country that economic independence will
not be compromised and the problems which
are going to arise in the immediate future will
not be ignored. The Budget lacks completely
a long-range perspective and from that point
of view, it is very very disappointing. Thank
you.

PROCLAMATIONS UNDER ARTICLE
356 OF THE CONSTITUTION—contd.

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI
L. K. ADVANI): Sir, with your permission,
on behalf of Shri Charan Singh, I beg to lay
on the Table, under clause (3) of article 356
of the Constitution, a copy each (in English
and Hindi) of the following papers: —

(i) Proclamation [G.S.R. No. 396(E)]
issued by the Vice-President acting as
President, under clause (2) of article 356 of
the Constitution on June 23, 1977, revoking
the proclamation made by him on April 30,
1977, in relation to the State of Uttar
Pradesh.

(i1) Proclamation [G.S.R. No. 397(E)]
issued by the Vice-President acting as
President, under clause (2) of article 356 of
the Constitution on June 23, 1977, revoking
the Proclamation made by him on April 30,
1977, in relation to the State of Madhya
Pradesh.

[Placed in Library. See LT-487A/ 77 for
(i) and (ii)]

[ RAJYA SABHA ]
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THE BUDGET (GENERAL) 1977-78
—GENERAL DISCUSSION—contd.

SHRIMATI AMBIKA SONI (Punjab): Mr.
Vice-Chairman, Sir, I stand up not to speak as
an authority on economic, financial or fiscal
affairs' because if I pretended to do that, I
would only expose my technical ignorance.
But I would like to speak on this Budget as a
person who living in a society where the
youth, where the working classes, where the
agricultural labour and where the housewives
have all pinned their hopes and aspirations on
what was supposed to be their Budget and on
what was nip-posed to be the culmination of
their hopes and aspirations, their faith and
their popular mandate.

[The Vice-Chairman (Shri Ranbir
Singh) inthe Chair]

They wanted to know what this Budget would
have for each one of them what it would say
about the bonus, what it would say about the
Compulsory Deposit Scheme, what it would
say about the promise made in the Janata
manifesto about eradicating total
unemployment within 10 years and what it
would say about decreasing the rising prices.
As has been pointed out earlier by different
speakers of my party, excuses were given by
both the Finance Minister and earlier this
afternoon by the hon. Prime Minister about
lack of time. Does it have a note of cre-
dibility? A Budget is presented every year. A
certain amount of time is taken to present the
Budget. The spade work is done by govern-
mental machinery. It is only the idea of the
leaders which need to be concretised in the
form of words, clauses and articles. Surely,
the leaders of the Janata Party and the
members of the Cabinet do not mean to say
that till they took oath of office, they had not
even concretised their ideas as to what would
be their financial and economic policies if
they came into power. Do they mean to say
that they never expected to come into power
and that they
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never thought about
the question  which I want to ask here.
Even the Prime Minister said "Bear withh
us, give us time". We would like to
know. Is the time really needed to give a
new direction? Is the time which they ask for
from all of us and from the people of this
country needed to give a new dynamism to the
economic policies or is the time which they ask
for needed to sort out their own internal
contradictions and radically contrary views
on what they have in mind about the socio-
economic transformation of this country?
From what we read in the newspapers  and
from what we learn from the utterances of the
Janata Party leaders, it does seem that their
top leaders ofthe  party have  radically
divergent  views on what should be the
policy of the Government on agriculture, on
industry, on public sector, private sector,
unemployment and so many other
things? There seems to be a tremendous
amount of confusion in  their own minds
and thus also in the minds of the people. If 1
begin to analyse, right from the beginning, all
the broken promises starting  from their
manifesto upto their Budget, which like a
syllabus, it would be an unending exercise.
I would not like to do that.

these things? This is

Almost every leader has laid emphasis
on agriculture. The other day Shri Biju
Patnaik, while intervening in the debate, said
how the economy has been left in shambles.
Even the Prime  Minister this morning
very mildly conceded that some progress has
been made, but that progress was inevitable in
any economy which was not totally stagnant
and was no credit to my party. I want to
know whether they genuinely believe that the
Congress paid no attention to agriculture? Do
they think that people will believe every
word of what they say? Do they not
genuinely believe that agricultural reforms
and the liberation of the kisan was one the
of the main pillars of the programme even
during the independence movement launch-
ed by the Congress? Do they not
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genuinely believe—or do they negate it—that
the community development projects started
in 1950 were important and beneficial
programmes  for rural upliftment?  They
have been recognised all over the worldas a
pioneering movement in this sphere? I would
cite the example of my own State of Punjab.
At the time of partition in 1947 the part of
Punjab that came to us was much poorer.
There the agricultural growth  was much
lower than the western part of Punjab which
went to Pakistan. Today what does one see?
Three months ago what did one see? The
progress is not only due to the Hercullan effort
of the Punjabi kisans, but also due to the
framework of the Congress policies based on
their emphasis on agricultural progress.
Now the agricultural growth rate is not only
higher than inthe part of Punjab which
is now in Pakistan, but even than—I may
say—in Taiwan which is of the same size
of Punjab and which is often quoted in the
world circles as an example of modern
agriculture success. How and on what
basis was this done? It is true that agriculture
is very important. But the primacy of
agriculture is not a new idea. =~ Who does not
know that 80 per cent of the population living in
villages depend on agriculture? Who does not
know that half of our gross national product is
from  agriculture and half of our national
expenditure is on food?  But no matter how
much money you pump into agriculture or rural
uplift, you can never get the desired result
unless the progress and development  take
place in an integrated way. I would like to
say one thing in this context. If it is pointed
out that the Congress did not lay enough
emphasis on education which is also very
vital for national progress, or, if you say
that enough has not been spent on industry, it
can be accepted as  partially true. But
how can you say that Congress ignored
agricultural development.  On the other hand
how can the country be only based on
agriculture?  Should one ignore industry only
for the sake of agriculture and  cottage
industry?
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[Shrimati Ambika Soni] Cottage industry
is to be promoted Small-scale industry has
to be encouraged, because  besides
producing vital consumer goods it will
bring about more equitable distribution of
wealth and avoid concentration of
wealth. It has also tremendous potential for
employment.  But can you imagine
agriculture  going forward only with the
help of small-scale industries? Agriculture
necessarily needs  water and  increased
agricultural production means provision of
more water. Agriculture, modern
agriculture, depends on the progress that
we have made in the field of science and
technology, it depends on water, it depends
on fertilizers, and it depends on power.
Irrigation needs a certain quantum of cement
and the irrigation projects like dams need a
great quantity of cement and steel. For
good agricultural progress, you have an
organised transport system, an organised
railway transport system. It is important that
for fertilizers, you have naptha, which
means development of our oil potential.  Can
we neglect any of these things and only
put emphasis  on agriculture?  As Mrs.
Alva said, you can expect us to believe in one
wrong thing, but you cannot take everybody to
be as naive and as uneducated about
economic matters as probably I am. On the
other hand, I would like to know, when you
talk of agricultural progress and
agricultural development and the allocations
made, which are less than what they = were in
the previous Budget, what allocation you are
making for social services? Do we expect
our agricultural production to go up without
our giving any consideration to raising the
living standards of our farmers, without
giving any consideration  to greater medical
facilities and without paying any attention to
better educational  facilities and better
banking facilities? Besides the vital need of
drinking water facilities are we paying
any attention to the  question of development
of our co-operatives? If we want to help
even those

[RAJYA SABHA]
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people—though their number may not be as
large as it should have been—who were able,
after centuries of bonded labour, to call
themselves as masters of small pieces of land,
we have to give them many facilities. Now,
what facilities are you offering these people in
this Budget? What allocations are you leaving
aside for those people who need all the infra-
structure and who need all the facilities and
means and material for developing their
pieces of land? (Time bell rings). I think it
would be very unfair if you keep on saying
that the Congress Party did nothing and the
Janata Party has to start from ABC, because
nobody would believe this and the credibility
of your party would be reduced.

Besides this, can you think that
employment in the rural sector would provide
us full employment considering the rate of
growth of our population? In this decade
which we would be finishing in a few years,
you will have to provide employment to about
70 million people and you will have to look
for other avenues of employment. I wish the
Finance Minister, in accordance with the
promises that were made in their manifesto
and in accordance with what the Prime
Minister said this morning—removal of
unemployment in ten years—had given
employment National Priority. Even last year,
when I spoke on the Budget here, I had told
the Congress Government that they should
give national priority to the question of
employment suggesting that in the Finance
Ministry, at the State levels and at the Central
level, a cell should be created to promote self-
employment and to frame self-employment
schemes. Revised Credit facilities should be
given by the nationalised banks and more and
more unemployed people should be assisted
with loans and they should not be caught up in
red-tapism, in paper work or in bureaucratic
bungling. Similarly, I would like to ask one
question. When you talk of removing
unemployment, do
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you think that by giving concessions to the
industrial houses, to the big business houses,
you can increase employment? You give
them tax exemption on the additional
machinery that they want. What does
additional machinery mean? Each additional
machine means less employment. Is this one
of your ways by which you want to
encourage more employment and remove
unemployment? Why can't you give
concession to big private industrial or
business houses on the additional money that
they pay to additional men employed? Con-
cession should be on the money spent on
creating more employment. If a private
business house or industrial house employs
about two hundred more people, on the
salary which goes to these additional people
there could be a tax exemption.

I would like to say that I quite agree with
the announcement of the Commerce Minister,
that they want to have janata shops for
essential consumer goods, this is something
that should be welcomed in the larger context
of a public distribution system. But these
shops should not go out of the co-operate field
and should not go to traders or those people
who have already some sources of income.
Let the idea of cooperative fair price shops be
encouraged and be run by the unemployed
youth, by the people who are in the age group
of 18—21, who can work for minimum profit
provide themselves with gainful employment
and yet the public is benefited by essential
goods at low prices.

A lot has been said about ignoring the
public sector. I would also like to add my
voice to make the protest stronger that the
public sector cannot be undermined and
cannot be allowed to be undermined. As we
see in the Budget, there is no mention, leave
alone expansion, of any particular schemes
in the existing enterprises in the public
sector. But what we see in the Budget is only
a continuation of what is going on and is
inevitable. Sir, the Prime Minis-
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ter said a little while ago that he would like to
see that all the economic disparities are
removed. I would like to know whether this is
possible ii they pursue a policy of playing up
the private sector at the cost of the public
sector?

Mr. Bijii Patnaik said that the Congress
Government had made a 10 crore Birla to a
200 crose Birla. I want to know what attempts
are being made by the Janata Government to
bring the 200 crore Birla back to 10 crore
Birla? What are they doing? By ignoring the
public sector and emphasizing on the private
sector, are they going to decrease the
concentration of wealth in a few hands, or are
they going to still increase it?

Again, there is the question of mobilisation
of funds and better incentives for public
savings so that you do not have to draw on
your foreign exchange reserves for creating
the rupee as was explained to us two dayo
ago. You have increased the tax on bidis so
that you can mobilise more funds. You have
taxed the poor factory worker, the rikshaw
puller, the man in the street, whose only
solace is to have a bidi twice a day. On the
one hand you tax the bidi of the poor worker,
the mazdoor, the peasant of this country, on
the other, you tell rich businessmen that they
need not pay full dividends and they can
increase their profits and investments...
(Time Bell rings).

One minute,, and I will sit down. This is
not the way. Then, similarly, you have
decreased the rate of interest on the savings
account. Who has the savings account? It is
the small people, the lower middle class
people who....

THE VICE-CHAIRMAN (SHRI RANBIR
SINGH): Please wind up.

SHRIMATI AMBIKA SONI: Now,
suddenly you reduce the interest. The result
will be that they will go back to private
money-lenders, and
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[Shrimati Ambika Soni] then this will
become another form of bonded labour. So
the poor man is taxed in order to better the

life standard of the rich. This is not the Janata

Spirit.
Before 1 sit down, I would like to touch

upon a very important matter...

THE VICE-CHAIRMAN (SHRI RANBIR
SINGH); You have already taken 23 minutes.
Please wind up,

SHRIMATI AMBIKA SONI: We
emphatically talk about a selfreliant economy.

I think that the way this Budget has been
presented would make us dependent on
foreign capital. We will be sacrificing our

national independent thinking-our economic
independence for which so much struggle has

been there. If we do not adopt the concept of

self-reiliant economy, we cannot expect India
to maintain its integrity and independence.

And that will be a great pity for us, for our

country and for all our people who have
pinned such great hopes on the Janata
Government only to find that some Capitalist
countries will now decide what India will do.
1 only hope that the Janata Government will
not conduct excercises of broken promises
and assurances. Let them fulfil at least some
assurances, whether they be to the Govern-
ment employees, whether they be to the
students or the youth or the housewife or the
working class of this country.

=t geam fag (zframm) @ =9
AT AEEA, 4g A a9z faw weEh
SIS AITA AN W@l R ag A9z A
A ARTHAET 2 W1 7 F0 apdarE
afew & gm0 FF g as G 5w
afafFaEd) sz & 1 S & s
F A% 42 S1T § AT &7 A1 7 foa
Zra W omrsr 20 FT wAAfaE q9r 2
241 e frar av s 07 g7 wifem
% | ZH |ATA FT §FAT F7A & | AT I
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g 4 fa awz oY oz w1 wfaar
F5Z BN TANTET a2 1T, Afea g3
awz W1 7@ ¥ A gy gul fw awz
oF T q9Z § | IAH &1 wbaFT
atq 7Y 2 afexr g@ w2z €Y & Soiafaa
#1, WEFET F1, 7T @Al @
HiY ST 4% FF FI0 & A IR
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TH RO OWT 70-75 WIEET W1 owWig 2
7Tz ¥ g F9 7 A 2, ofiFewT @
ZIET # W wiEeT TS0 e F
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FEsT 9 WA 2% | 7 e F1 Fma
721, 7 42T A AT T, T 1A 2 u
faseit &1 #4301 F1 27 F9 % g qa
graazt & fag wym wmr w5 o5 fEEr
TN FATE aqTA &1 a1 &1 | 29 a9
9% 9Za1 f§ Az Fwe fFdt w9 R
wiaFir a9z FE0 7 | ITHuna"
7E1ad, W9 TH F9ZT T UF-UF AGE
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#to famat ol &dr % fair sofla
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o7 @ fF 39w & war e
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41> ume Fro smfwm AN FTA W
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zrf sfezn Foedy ¥ sfes G ad
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veur f5 3 feft oy wodt % 7 917
w7zt 97 v tfeem A ¥ A §
WTT ®1 FE AT avg-Avy A A ¥
WA WY AE | AFT WET IAET 947
g f grd afesr dwr A F 7 F 93
FE AT 107 To & wATART AFY & W17 200y
TE F WrF A A 130 Fo F ¥W A
T | TITHT T AT KT AT ATREIT & W
frafifendmfrarig nr s &
50 WA A% F onar 2 | gav faeda
IO A 25-30 WA F wyET A FAv
2 & anmar § f oo omg ofas a1
g9z ¥ feem & arf ifemw o
¥ AF g FE FTOIT W7 A
i #1 ATE i wed EIm § A
1 wrzama favw )

TH "EET WY FE0 ¢ fFomw
mﬁmﬁm’ra@aw%mﬁzm
g3w g1, gfemr g o feee &, aa
sz fawe a1 % 2 | faw®s faar
aaifmma‘mﬂﬂmmaf'nﬁ“

AT AT MW ¥ aed 130 7, "fya
q:rﬁ ars gv-g¥ faw fawer aF
fo=t oY 1 F = wIETT " gE gEAT
s Wgm fF ogET gwm § waw
N N dare [ag= 57 738 w=g)
v gear adEr ad) 2 f5 feaet a
%1 7wg q% faw=  gvazg &0 Wy |
FATY a6 FF a4% @@ § 9gE § T
T Afegt & v7rF arg 33
A At § Wit dwoTawar o @
7 7a ¥ wfm gy fase SEtE w7
A%% ¥ | THfAT e e 39 AT AL
2 fF wameT § wurar fawd) Favz #1
a7 | AfFT 3w ave W dEE A AR
Ay 28 1 osEn AT § faw faeey
ITART FOA T ATE WE TIVAR A



219  Budget (General)

[ gwae o]
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giar 2 fr 62 Tz A w1 ¥fem
27 Sife geauw B I AMATAR OF
g s g i wmE A e 2
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(Time bell rings)

I qEE A T AEHE )
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# gEa A Wy - wF 559 v
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[T AT | FAT LadT SiEr ST i gt
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T Iuy qfwar #1 50 afawa 599
eal 9w T 2 SumwiemE AN, B
 gsr uTeA ST "@rean sigE f
FgT Agal g r 7 ag A 77 F fw
F1 7z Weqi 1% Fwar %1 2, w57 aidr
F1 AT

o W T WA FH D w7
4g A1 W« AHH H a1 w1 ag |
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ot goaw fag o gz & W W
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sfeforrdt ¥ sw ®1 o fam ae ot e
sfefomdt #ft 72 537 51 a7 #3874
fema 2 @t 910 & @A o |
wir o fradt o 7 | wmE &
ag A9 g A & &g @A F AR
feand & #1T) swar @ S ad
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(Interruptions)
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2\ &9 A1 W 3gF gw 3| g
oIS A1 WRT Ag FET § F FHEH
azm, sWwE 4z, a7 fa@Er o7
it wre £ a1 o FHew G2
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FO8, @mi &1 2, oF qf@re &
A @ owmm uF ofEmw W
Tfzdt wq FAEY ) |2 " ZAY
A1 ol wEWE FW w7 9Ed §
afed T "m wifgm feo oW
Frat # FAAT A FLicong] =iy
FAAT T | OF® FES FHE-EHA,
IRAT & WA wWT A 2, A A
&l # wrT gifafawe sz av a@fen,
gETAdAl § «fsu, FHwEi @ wfza
TH P WEgW EAT & 1 A9
gAAT WE wrEET £ )

DR. V. B. SINGH (Uttar Pradesh): Sir,
probably I am the last speaker of the day, but
I am not. going to say the last word.

THE VICE-CHAIRMAN (SHRI RANBIR
SINGH): We will be sitting upto 6 p.M. After
you Kamalanathan is to be called.

DR. V. B. SINGH: I do not stand to
congratulate the Finance Minister, who is not
present in the House, on converting the
Budget as an instrument of deversing the
priorities given by national movement and
embodied in our Five Year Plans since 1956.
The Budget is the first attempt in denouncing
the national heritage of growth and social
justice through planned economic
development, of which the basic industries
constitute the core, as without them moderni-
sation of agriculture, which means
mechanisation, chemicalisation and
energisation, is not possible. Under the
planned economic development that the
country has evolved, it has not been a question
of industry vs. agriculture, but both together.
Industrial growth also has been clearly
discussed in the Five Year Plan documents as
integrated growth of the heavy, light, small-
scale and cottage industries. Any statement to
the contrary is just the opposite of truth and a
demonstration of either ignor-
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ance or Goebellian propaganda or may be
both against the basic economic philosophy
that the country has inherited from the
national movement and has enriched it under
the leadership of Pandit Jawaharlal Nehru.

In addition to the boost given to agriculture
through land reforms in the Second Five Year
Plan, 30.8 per cent of the total Plan outlay
was allocated to agriculture and community
development and irrigation and! power.
Those who have any doubt should read pages
51 and 52 of 25 of the Economic Survey
(1976-77) prepared by the Janata Govern-
ment, there is a tribute to the previous
Government. It says—and I quote:

"Thus, the total allocation for
development of agriculture in the Annual
Plan for 1976-77 was estimated at Rs. 3471
crores as against Rs. 2565 crores registering
an increase of more than 35 per cent."

Again, there is priority for giving boost to
the agricutural sector. The current Economic
Survey acknowledges it on page 35—and I
quote:

"According to provisional data available
for the year 1976-77, gross non-food credit
recorded an increase of Rs. 1667 crores as
against the increase of Rs. 1140 crores
during the previous year. Of this, Rs. 787
crores, or 47 per cent, was in respect of
priority sectors including small-scale
industry, agriculture and other neglected
sector.."

This was the priority given by the previous
regime to agriculture.  Against  this
background, the claim of the Finance
Minister that in the first Janata Budget,
agriculture has been given priority, since 17.6
per cent of the Plan outlay for 1977-78 is
allocated to agriculture, including water and.
power development, is unjustified.
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It is a well-known fact that the Fifth Five
Year Plan has been emphasising that the
priorities in the Plan are food, fertiliser and
fuel. But with the reduced budgetary allo-
cation over the last year to mines and atomic
energy, as is revealed in Statement III for the
Plan Budget for 1977-78, the power
generation will be retarded and the
accelerated investment in tourism will help
the forces of subversion, because it is the
growing opinion among social scientists that
tourism is an industry for subversion from
abroad.

The Janata Government has inherited, in
legacy, a buffer stock of food, unprecedented
reserve of foreign exchange, 10.6 per cent
rate of indus-rial growth and, therefore, it is
not correct to say that the industrial growth
has been sluggish. This has been made
possible because of the excellent performance
of the public Hector, conceded in the
Economic Survey on page 29, and, in spite of
the poor show of the private sector, the
infrastructure of steel and power built during
the last 25 years and the Green Revolution
which has helped us more than double the
food production after Independence.

With such a strong base a powerful
economy can built. Of course, there are
fluctuations, there are ups and down—that
can't be denied.

The Janata claim for rural employment is
deceptive if it is not meant to be productive.
In the Fifth Five-Year Plan it has been
emphasised that it is possible. With 18
million tonnes of buffer stock of food, to
employ millions of people on the basis of
payment in kind to make a garland of rivers
through canals which will be multi-purpose,
but primarily a source of irrigation, which
will lead to triplecropping and labour-inten-
sive employment in agriculture would have
been a massive programme of employment.
In my hand I have the statement of Mr.
Lionel Stolern, French State Secretary for
Manual Employment which was made on the
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7th of March, 1977 in Paris on the question of
employment, and there he concedes that even
in an advanced country when the rate of
growth is moderate, say, three to four per cent
—and we have 3.5 per cent—-employment is
not possible unless a structural change is
brought about in the economy—and this is
more true of developing countries like India.
What does he say here? I quote:—

"What we have to do, in fact, is to come
up with an answer to the following
question: How, with a given growth rate
can one envisage an active Government
policy of adjustment as between the
demand for and supply of employment. In
other words, it is a matter of analysing the
structural determinants of employment and
unemployment in order to identify the
courses of action."

But in the present Budget we find nothing of
the kind. In the name of kisans kulaks are
being pampered at the cost of small and
marginal farmers and total neglect of the
State Farms Corporation. The uplift of the
landless is not conceived.

The Vice Chairman (Shri
in the Chair.

Loknath Misra)

Shri C. Subramaniam, the former Finance
Minister, in the other House and Dr. N. V.
Gadgil in this House had appropriately
pointed out the dangerous consequences to
the Indian economy of the concessions given
to the corporate sector. Therefore, I do not
want to repeat those arguments. But it is
necessary to point out that the nonpoly houses
are being encouraged in many ways. This is
not the Gandhian path. Provision for the
amalgamation of sick units will naturally lead
to Matsaya Nyaya or the logic of the Fish.
This means the bigger flish will eat up the
smaller fish in spile of the MRTP Act. This
will also gradually lead to the de-
nationalisation of the National Textile
Corporation and put the Directive Principles
of State Policy upside
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[Dr. V. B. Singh] down, as it will lead to
concentration of wealth.

The restricted import of capital goods and
reduced excise duties on power tillers will
kill the incentive for indigenous growth.

Since capital goods are primarily produced
in the public sector, in the next Budget the
Finance Minister will declare them to be
inefficient and in his third Budget h, will
propose that these public sector undertakings
be handed over to ‘efficient' private
unterpreneurs like that of Mundhra.

There was much talk of Mahatma
Gandhi  during  the elections.
Mahatma Gandhi will be mentioned in
speeches and quoted in seminars, but he is
nowhere in the Budget. His idea of simplicity
and austerity is not reflected in any policy
contained in the Budget. Concession to T. V.
and tape-recorders of certain value will only
lead to 'demonstration effect' which has been
decried by the Finance Minister in his Budget
speech.

No indication is to be found as to how
domestic savings are proposed to be
augmented. More of contributory social
security programmes and larger coverage of
the workers and non-workers, is a sure
method of mobilising small savings. But
there is no mention of it.

One expects the Finance Minister to
explain the premises on which he concludes
that his borrowing of Rs. 800 crores against
the foreign exchange reserves from the
Reserve B ink is not a disguised deficit,
because if the foreign exchange is going to be
used for the import of consumer goods like
watches, sufrely, demestic pro-duction.
employment, investment and know-how will
suffer and there will be inflation. The Finance
Minister has started the process of reversing
the march of independent India.

[ RAJYA SABHA ]
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Will it be allowed by he janata? My answer
is: No.

SHRI M. KAMALANATHAN (Tamil
Nadu): Mr. Vice-Chairman, fir, first I thought
of speaking in Tamil. I was being forced to
,3peak in Tamil because, though Ministers
ike Mr .Advani and others know English,
they are giving great importance to Hindi.
Even this morning in the Lok Sabha there
was a problem when some of us started
putting supplementary questions in English
and Mr. Raj Narain replied only in Hindi. The
accepted convention is that if we put
supplementaries in English, we are expected
to get answers in English. But that was not
there. So, sir, I thought of speaking in Tamil.
But there is no arrangement here to translate
my Tamil speech into English. When 1
contacted the office, they told me that there
was no Interpreter for Tamil. I hope the
Leader of the House will look into it.

AN HONOURABLE MEMBER: Yes, the
arrangement should be made.

SHRI M. KAMALANATHAN: Then. Sir,
this Budget....

AN HONOURABLE MEMBER: On a
point of information. Is there not a tap-
recorder so that it can be recorded now and
got translated later?

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): Any speech made in
the House is tape-recorded, and therefore
whatever is necessary can be done. But what
he wants is simultaneous translation from
Tamil into English.

SHRI M. KAMALANATHAN; Sir, 1 can
speak in Tamil now; the speech may be
translated tomorrow. I seek the permission of
the Chair.

DR. V. B. SINGH: That permission s'lould
bo given. That is our request. Tamil is one of
the recognised national languages.
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THE VICE-CHAIRMAN (SHRI
LOKNATH MISRA): Permission is always
given, but the difficulty is in-finding the
interpreter at this particular time.

DR. V. B. SINGH: The translation can be
done later.

5 P.M.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): The arrangement is,
if you speak in Tamil now and submit
English translation of your speech, then it
will be published in the official record, but if
you don't give its translation and speak in
Tamil only, then probably, the speech in
Tamil cannot go on record.

SHRI M. KAMALANATHAN: Why b the
privilege denied now?

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): That is a question
which can be gone into by the General
Purposes Committee later on. This cannot be
decided on the forum of the House.

SHRI SANAT KUMAR RAHA (West
Bengal): If the tap-recorder is there, it can be
translated for recording in the proceedings
books.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): I think that could
also be done.

SHRI M. KAMALANATHAN: Then I
will speak in Tamil, Sir.

*Respected  Vice.Chairman, Sir, the
Finance Minister said in his Budget speech
that because the time at their disposal was
short and because the Planning Commission
had been reorganised and they could not have
proper consultations with them, he could not
present a Budget which would completely
transform the economy of the country. Not
only that, the Prime Minister, Mr. Morarji
Desai, who spoke a little while ago, also said
that the time given to them Cor preparing the
Budget was only three months and in these
three months, they could not prepare
a

"English translation of speech in
Tamil.
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Budget which would meet all the needs of the
people of India. And he said that in the next
year, they would be able to present a much
better Budget. I accept these reasons and so I
will not try to find fault with the Budget but
will only give a few suggestions. In the
manifesto of the Janata Party and in their
speeches during election time, the Janata
Party leaders were saying that constructive
programmes for the benefit of agriculture and
those engaged in agriculture, who constitute
80 per cent of the population of this country,
would be taken up.

AN HONOURABLE MEMBER: Please
talk in English so that we can understand.

SHRI M. KAMALANATHAN: Sir,
regarding agricultural inputs, the present
budget is silent. There is no mention about the
reduction of prices of fertilizer or pesticides.
It is more important that the Government
takes care to reduce the prices. The Finance
Minister has announced a reduction of 5 per
cent in excise duty on power-driven
pumpsets. It has been reduced from 10 per
cent to 5 per cent. This reduction is not going
to make any visible impact in Tamil Nadu.
The DMK Government, during its 9 years'
rule, energised about 7,70.000 pumpsets. Now
that is one-third of the total pumpsets in Indin.
Now, we have to give connections to about
1,53,000 pumpsets. But if you want
connections you have to go to the Ground
Water Cell and get a Clearance certificate.
Unless the clearance certificate is produced,
they won't give any connection t0 any
pumpset. Sir, in tie last one year N0 pumpset
was energised because the experts have given
a report that the ground-water level has gone
down and they have to maintain that level. In
order to maintain that level, they cannot give
any new connection, and if connection is not
given, there is no use of giving this reduction;
the poor agriculturist is not going to be
benefited by this. In Tamil Nadu, for
information, we have exhausted all the
resources, and
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[Shri M. Kamalanathan] we have depend
only on the groundwater. According to the
experts we cannot utilise ground-water.

What is the alternative then? There is the
Cauvery water dispute. So far it has not been
settled. My humble submission is that unless
you nationalise all the rivers, you cannot
settle any inter-State river dispute. Sir, in the
consultative Committee on Tamil Nadu
Legislation, when we raised the question
about the utilisation of Kerala river waters,
which are mostly unutilised, it was said that
they have set up a committee. I do not know
what the committee is going to do. If the
rivers are nationalised, we can get water from
Kerala, Karnataka and Andhra also.

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): You mean,
centralise?

SHRI M. KAMALANATHAN: Yes. The
very super-structure of the Janata Party stands
on the foundations laid by the poor people,
and these very people have been taxed— I
mean the tax proposal on bins. The money
expected to be realised from this tax on
cigarettes and biris is Rs. 45 crores. I would
earnestly appeal to the Government to with-
draw the levy on biris.

SHRI BIJU PATNAIK: It is only one
paise per packet. Still they will vote for us.

SHRI M. KAMALANATHAN: While
welcoming the special provision of Rs. 5
crores made for the Neyveli Lignite
Corporation for a lignite-based power plant
with a capacity of 200 MW to augment the
power supply position of Tamil Nadu, I
would like to bring to the notice of the
Government the Hoganekkal hydel project
and the Kalpakkam project. Side by side they
should also be taken up to ensure continuity
of power supply and to avoid periodical
power cuts in the State. 1 shall be glad if
the
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proposed super-thermal plant is set up in
Tamil Nadu. So far as the Salem Steel Plant
is concerned, the Budget provides for only
Rs. 13 crores. This will only go towards
establish, ment expenses and maintenance of
the plant. There should be more allocation for
this project so that it can achieve the purpose
for which it has been started, namely, to
provide employment as well as to produce
steel which is necessary for the country. On
the Sethusamudram project, the Government
has not made any mention. The Government
should take immediate steps to initiate action
on this.

Sir, a newly elected Government is going
to be formed in Tamil Nadu by the AIADMK
Party. Yesterday, my hon. colleague, Mr.
Lakshmanan, mentioned about the delay in
the forming of the Ministry. The Centre has
to intervene in the matter. Even though a
party has been elected to form the
Government yet President's rule is there.
What is the reason? This must be taken care
of.

Sir, during the election, the AIADMK
leader made so many promises to the people.
He said that if he was elected to power, he
would reduce the postal rates, especially the
rates of post cards and envelops. I do not
know when the leader of the AIADMK
became the confidant of the Janata Party to
give such a promise. (Interruption) The
AJIADMK leader, Mr. M. G. Ramachandran,
during his election campaign, promised that
he would reduce the prices of the post cards
and envelopes.

SHRI SUNDER SINGH BHANDARI
(Uttar Pradesh): A local delivery system?

SHRI M. KAMALANATHAN: If my hon.
friend, Mr. Fernandes, does not oblige him, is
the ATADMK Government going to subsidise
it? If so, from where are they going
to
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generate the funds? It will mean increased
taxes for the poor people in the State,
particularly when the State's share in the
Budget is six paisa in a rupee.

The AIADMK also promised that
there will be no one in the State who

will be poor. Mrs. Indira Gandhi
was also raising the slogan, only
garibi hatao. This gentleman says that

there will be no poor man in Tamil
Nadu. He promised that all the
villages will be abolished with the
help of bulldozers and townships will
be put up. I do not know from where
he is going to get the money. May
be, we, the Tamil people, are going
to fee taxed or you have to provide
funds from the Centre

SHRI BIJU PATNAIK. Communise.

SHRI M. KAMALANATHAN: Yes. Then,
Sir, have you ever heard a political party
having some funds for the party being taxed
by the Income-Tax Department? DMK is also
a political party. Last year during the
emergency income-tax officials levied Rs. 13
lakhs or so towards income-tax on the party
fund....

SHRI BIJU PATNAIK; On party funds?

SHRI SUNDER SINGH BHANDARI:
Was it on interest earned?

SHRI BIJU PATNAIK: Was it on the
income earned on innvestment of the party
funds?

SHRI M. KAMALANATHAN: No, it was
the fund collected from the public....

SHRI G. LAKSHMANAN (Tamil Nadu):
He got Rs. 56 lakhs and we deposited the
entire party fund in the Indian Bank. And the
Income-Tax Department wanted Rs. 13 lakhs
towards tax. Negotiations are going on,
discussions are going on between our party
and the Income-Tax Department...
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SHRI BIJU PATNAIK: I assure you that
the Government will look into it.

SHRI M. KAMALANATHAN:  Sir, no
single man in Tamil Nadu realizes that there
is a Government being run by the Janata
Party at the Centre. Wherever you go—to a
school, to a College, to a bazaar or even to
Government offices—you still see the for. mer
Prime Minister's portrait and the 20—point
programme. Evenin the Secretariat you see
this thing. They have not removed those
things. Last week I went to meet the
Governor. At the enterance there was a
large photograph. That was a meeting ad-
dressed by Mrs. Indira Gandhi on the Marina
Beach during the emergency. 1 asked the

Governor why the photo was  still  there.
But his reply was in the negative. Some
ten days back I went to Jolarpet railway

station. At the Jolarpet junction I saw  the
photograph—till today it is there—of Shri
Kamalapati Tripathi...

SHRI G. LAKSHMANAN: Not of Mr.
Dandavate?

THE MINISTER OF RAILWAYS PROF.
MADHU DANDAVATE): My face is not
that charming.

SHRI M. KAMALANATHAN: When I
enquired of the Station Master why the photo
of Shri Kamalapati Tripathi was still there, he
said, I received orders to put up that photo-
graph here, but I have not received any order
to remove it, and unless 1 receive orders to
that effect how can I remove it? That was the
reply I got from the Station Master. You were
all aware, on January 31 our Government was
dismissed. We were taken to jail; we were in
jail for one year. My dear colleague Mr.
Chitti-babu, was beaten to death in the jail
itself. We faced so many atrocities committed
by the then Government. We thought Janata
Party would come to power and we would get
some relief. But I do not know why you have
turned blind and deaf.
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[Shri M. Kamalanathan]

There are criminal cases pending against Mr.
Karunanidhi—not the wheat scandal—under
307 it is some murder case; and so many
other cases are pending. No case has been
withdrawn so far. But at the same time
against Mr. Badal who was the former Chief
Minister of Punjab—now he has gone there
again as Chief Minister—there were some
cases filed; some commissions were
appointed; judgements were there. Yet, all of
a sudden you have withdrawn those cases.

You have totally exonerated him. Why the
same treatment was not given to us? Why
adopt this double standard? Even a common
man will ask you about this. I would request
Prof. Dandvate to talk to his Prime Minister
and get the Justice done in our case also. ..

SHRI SANAT KUMAR RAHA (West
Bengal): People should go to the court to get
justice.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): You have taken
more than your time. You have taken 20
minutes.

SHRI M. KAMALANATHAN: Thank
you.

L RAJYA SABHA ]
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SHRI BIJU PATNAIK: If here are no
more speakers you can adjourn the House.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA); There are one or two
Members.

SHRI BIJU PATNAIK: Nobody wishes to
speak. You may adjourn.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): If that is the feeling,
I have no objection.

SHRI G. LAKSHMANAN: Normally you
will call on a Congress Member to Speak.
There should be at least ten people here to
listen to him.

SHRI BIJU PATNAIK: We can adjourn.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): If that is the feeling
of the House, we can adjourn. The House
now stands adjourned till 11 A.M. tomorrow.

The House then adjourned at
seventeen minutes past five of the
clock till eleven of the clock on
Friday, the 24th June, 1977 -



